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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

= . RA N0:87/2003 in
OA No.1418/2002

NEW DELHI, THIS THE IST DAY: ' OF APRIL, 2003

HON 'BLE MR.JUSTICE VlS.AGGARWAL. CHAIRMAN
HON *BLE MR.V.K.MAJOTRA, ‘MEMBER- (A)
L;‘ Sh. Harmest Singh
o Assxs+an+ qum1=sion=r af Polica,
F - 1, P.S. Sarajini Magar, ' o
Neaw, Dﬁlhl-‘“ T —— APPLICANT/RESPONDENT

No4 in O.4. .
~VERSUS -

1. The Uniaa of India,
Thraough Seacratary
Ministry aof Haome Affairs,

New Dalhi.
2. The Commissioner of Palice,
Through its Chairman,
Palice Head Quarters,
v an Dalhi - 110 002,
3. Udibn Public Setvice Commission,

Thraugh its Chairman,
. Shahjahan Raad,
New Delhi.

4.  Sh. Shyam Singh,
" . Assistant Commissioner af Pallce,

B~-44, Friends Colony West,




New Dalhi - 110 04S.

F. - Sh. S.5. Manan,
Azsistant Coamissinnesr of Falice,
Flat No.48, Blmck No. 20,
Ladhi Colony,
Mew Delhi - 110 003,

L. Sh. S.KE. Fant,
ssistant Commissioner af Folica,
H-245, Secto- VIII, ’
Rt Puram,
Naw Delhi.-

7. Sh. Amarjit Singh,
Assistant Commissionar af Faolice,
a3-B, BU Blaczk,
Sta'l imar Baah,
RDelhi.

a, Sh. ¥Yed Prakash’ Gupta, '
¥ § : Azzistant Commissianer of Folice,
A-87, Detrawala Nagar,
g H.T. EBaoad,
= New Delhi - 110 009.

. Sh. Ravinder Eumar Pandey,
Assistant Comamiszioner af Folice, (Security)
Rashtrapati Bhawan,
Meaw Delhi.

10. Sh. B.A. Sanj=ev, .
Aszistant Commissioner aof Folicse,
Special Branch,

Falice Head Quarter.
New Delhi.

11. Sh. Rajesh Kumar,
Assistant Commissioner af Palics, {Security)
o Rashtrapati Bhawan,
. : New Delhi.

Wy ‘ 12. Sh. Praa Math,
i i Assistant Commissioner of Faolice,
: UoNe Mission in Kaosova.

13. Sh. Durga Frasad
2/7, Court Lanes,
Rajpur Road, Delhi.

14. Sh. R.&. Mittal,
BW-Z/4 SFS Flats,
Shalimar Apptts.,
Shalimar Bagh,
PBelhi.

‘15.- 8h. P.D. Dugqgal,
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Sh. S9.M. Bhastar,
C-23-F, D.F. Apptt.,
Mayur VYihar-I,
Delhi.

She Trilochan Singh,
2y Jai Singh Raoad,
New Delhi.

She 0.8, Tiwari,
47448, Lodhi Calany,
Maw Delhi.

Sh.Ramesh kKumsr Jashi

salistant Commissioner aft Falics

Block Na.Z1l; House Na.109,
Lodhi Coleony,
New Delhi.

Sh. Ram Narain,'
A-19, NM.F.L., Kingsway Camp,
Delhi.

Sh. Omvie Singh,
100-4, Buru Angad MNagar,
Lawvmi Magar, Delhi.

Sh. Ranbir Singh Yadav,
147854, Ladhi Colany,
Maw Delhi.

Sh. Om Frakash Yadav,
C/o Police Head Quartere,
New Delhi.

gh. Rattan Singh,
C~152, Nanakpura,
Maw Delhi.

Sh. Y.k, Sabti,
BE~-1/8, Rajouri Garden,
Delhi.

‘Sh..Baljeet Singh Sandhu,

E-1, NFL, tingsway Camg,
Delhi.

gh. Harbans Lal,
C/0 Police Head Quarter,
Delhi.

She H.Y.S8. Rathi,

301, Sectar-3,
R.t. Puram, New Delhi.
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Sita Ram,

Type-4,

DCP Offica,

Compler Hauz thas,
New Delhi.

Sha.

E-

Nihal Singh,

aLe
2857

B,

Chirag Dalhi,

New D=lhi.

Sh.

C/n Poalice Head Quarteatr,

Raji Fal M=hta,

Delhi.

Sha.
F-231,
fa jauri
De=lhi.:
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a
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Shandin Singh,
MIG Flats,

Gatrden,

Sauri Shankar,
Sarajini MNagar,

321,

Delhi.

Sh. Kailash Chandsr,

C/n Police Head Quartar,
Delfhi.
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Mirmal Sinah Mattoo,

Type-4, DCP South Disth.,
Complewx,
New Delhi.

Hauz thas,

Din Rayal Nigam,
431, Lavamibai Nagar,
New Delhi. ’ :

gSh. Shish Ram, .
S Lodhi Calany,

F-4,

New Daltii.

Sh. R.S. Kataria,

C/a Police Head fQuarter,

Belhi.

Sh. S.8.
27, DDA Flats,

Masjid Math,

Bali,

Naw D=lhi.

Sh. tMangi Lal Meesna,
I17-312, laodhi Colany,
New D=lhi.
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*Shri Ram Me=na,
C-21, South Mati Baah,
Mew Delhi. '
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Ashoka Police lLine
New Delhi.

Sh.Braja Kishore Singh
ACP/Operation (Vasant Vihar)
South West Distt.

New Delhi.

Shri Ram Kumar Sharma

Asstt, Commissioner of Folice
Police Control Room

Police Headguarters

New Delhi.

Shri B.R.PFaul

Asstt, Commissioner of Police
P.G.Ceall '
Delhl Police

South District

New Delhi.

Sh. Jal PFal Singh

A—-222, Suraijimal ¥Yihar
Delhi. ... Respondents

O R.D_E R (BY CIRCULATION)

Justice V.S.Aqcarwal:—

The question of seniority between direct

raecruits and promotees in the Delhi Police had been

agitated and QA No.1418/2002 with OA HNo.1435/2002

were disposed of with the following directions:-

"(a) the seniority list prepared by ihe

respondents is guashed:

() the seniority of direct recruits and

promotees has to be fixed as per the
decision of the Supreme Court in the
case of Harish Chander Bhatia (supra),
namely a direct recrult has to be
interposed in between two promotees:

(o) so  Tar as the promotees are concerned,

Cthelir inter se senlority has to be
determined in terms of sub-rule (Z) to
Rule 14 and Rule 29 of the Rules Tor
those who were inducted before the
amendnent was effected on 6.9.1991;

and //(2;$¢3///,,,~—ffi



WS -
() those who were inducted after the

amendment effected on 6.9,1991 would be
governed by the amended Rules.”

Respondent HNo.4 in 0A No.1418/2002 who is present

applicant seeks review of the sald order.

2. Aforesaid order had been pronounced by
this Tribunal keeming in view the decision of the
Supreme Court whereby the concerned irules had been
interpreted, Necessarlly a strict interpretation
had to be given. The applicant seeks review but
indeed the matter cannot be re-argued:; nor it
would be pérmissible to re-write the Jjudgement of
tHe Supreme Court. Mecessarlly, the  review
application must fail and is dismissed hy

circulation.
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(V. K. Madotra) (v

LS Aggarwal)
Membher (A) Chair
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